come back to the House.

TRAMAN (Tamil Nadu): Madam, one point
only. The Verma Commission Report has
been placed on the Table of the House but we
have not got a copy of iz. We have applied tor
it but nobody has responded to that.
Very sorry...

copies are supplied. Only then the House will.
.. (Interruptions), . .

TRAMAN: Please supply us a copy.

thing.

out. I know that it was tabled.. (Interruptions)
Now everybody, all the Members, should get
it. All right. It is a very serious matter. Rajiv
Gandhi's assassination and also what is
happening in the country today, all these
bomb blasts in various part's of the country
there could be a possibility that there is some
nexus among them and to find Out what the
truth is the Government should take necessary
action. Now, that is all. . . (Interruptions). . .

another issud

Madam, I want to know...
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The recom-
mendations and the action taken may be
placed on the Table of House. Apart from the
record of the House, they are there, but I
shall certainly see which of them have been

accepted, which of them ajre under
consideration.
THE DEPUTY CHAIRMAN: You

see. . .(Interruptions). . .Order.

SHRI TINDIVANAM O. VENKA-

I am

THE DEPUTY CHAIRMAN: But the

SHRI TINDIVANAM G. VENKA-

THE DEPUTY CHAIRMAN: I will find

out.-.
SHRI TINDIVANAM G. VENKA
TRAMAN: This is a most important

THE DEPUTY CHAIRMAN: I will find

SHRIMATI JAYANTHI NATARAJAN
(Tamil Nadu): Madam, I want to speak on
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THE DEPUTY CHAIRMAN; Other issues
are there. Once my observation is
made. please take your seat. . . (Interruption)
.. . Not on this . . . (Interruption) ...Not an
this. Not this. . .(Interruption). . Not on this
issue. It is one and the same thing.

SHRI SUKOMAL SEN: Madam, the
Home Minister should tell us whetner
they have contacted the U.S. Government
and what the reaction of the VS. Gov
ernment is.

THE DEPUTY CHAIRMAN: That
will come together when the Calcutta
report will be given. You can then ask * the

Government because there is no point in
raising it now. Nobody can ans-
we just now. Please sit down.. (In-

terruptions). . .

SHRIMATI JAYANTHI NATARAJAN:
Madam. I want to raise another issue.

THE DEPUTY CHAIRMAN:
allow you.

I will

DR. JINENDRA KUMAR JAIN Madam,
please allow me to raise an
issue.

THE DEPUTY CHAIRMAN: No.

said no. You don't di»turb.

RE. MOTION OF PRIVILEGE
AGAINS DOORDARSHAN

siat wwen fagr: (fage)
dzn, ¥ ffgaw w Wwa I3
ﬁfgﬁguwﬂawg}ﬁ'%ﬂﬁ
gg @ % go fafetrs § wA
#% a3l ow faNg a9 §39 ¥ A58
¥ o fear 4 T UH R 9T
giFadie I W W 47 &1 34
qifaqiic a9 # fg@r § ¥ TwW
Fo oA fRar n@r ) ww TRT A
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FE AT WWAC fAR, 1A~ AT
FES T s W, Fwa fEe,
HAqr qrdl AT WA B Oouq g
mE Al IME FE UL R wEA
fagr, ®@|  (wf) dvw, AR
FAEAT Far 2 (rraum)
n’gs!ﬁ T A TG L g EgH
difw a7 & & geuma adt g
I am not a defector.

Heq, geamia & 9T v o3 fafaer
T g geia R FE 9 fE
e TH A T g ar-

I will give a privilege notice.

Ig qgA & ™A AW B

THE DEPUTY CHAIRMAN: If you are
moving a motion of privilege you can give it
to the Secretariat and then we will put it
before the Chairman and his decision would
be final.

SHRIMATI KAMLA SINHA: O.XK..
Madam.

(Interruptions).

SHRIMATI TINDIVANAM G. VEN-
KATRAMAN (Tamil Nadu): Madam. I also
want to raise an issue regarding
Doordarshan. They are not able to correctly
pronounce even the names of the parties.
‘DMK’ they are not able to pronounce.. They
say 'Dumka Party'. They should know low to
prenounce the names.

o wYgeme aehs : (TR )
dew, W GEE T IWF W A«
] AT B OEWATT WX F q ¥
oA ¥ aa gAafzy ¥ oawr ww
¢ xife wawar F aw s g
qr 1 #EEAT, war e g7 § fw gw
fadr sfifass & Feit w8, v
T AT S THT TTATHE g F |
R g WA T AR 8, 15 4T
@m%a’rmamamm&mmaa-a
frs-qize %Y W sz g | de W, -
IR GITRAF @ AT T
agy 4 iy fezem = 7 WX
Ee gEeT 97 ¥ fagme ad
t, Jafw oawar ¥ fEeny grm
Yrage wATWE g AT IEEF AR
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d fawma arm ad g @gv
¥ Ffge @ W@ENY & a3 TEy §
F sdradt g9 faamwa fasc 2
A gms femsr 3 W f& agw
£ TafEA gaa 91, ey ﬁﬁrzr‘
fearm ), 77 wEdT Tv RE Fré’r %n
HalE dgF.uA. 7 q¥ qW N
frerr fawi, q& fava & famr feun
a5 FF T N AR gAYt ag wE
T i de & avz off fagee Qg
T Fry B gy WTET. &S w0
A% W &, TAN WE R, A AL
e fra fag b q¥ qw w1 wre
TwA AT 7 ST wr g@ wwq
w e afl Wad, Idifasa w1
wd waq a1 faswe adt famar
i, g faw ’;Tﬂ"-" ¥ w4,
fem o7 H A £

SHRI JOHN F. FERNANDES (Goa):

THE DEPUTY CHAIRMAN-. What is
that? We are not discussing Doordarshan
(interruptions).

SHRI JOHN F. FERNANDES: Madam, I
made enquiries with the Doordarshan staff
and they said that they were not responsible
for the mistakes because the news was
reported to them by private correspondents.
So, I would request the Minister to see that
their own correspoa-dents are appointed here
and new, should not be taken from private
correspondents.

THE DEPUTY CHAIRMAN: I will discuss,
the matter with the Minister and we will see
that these mistakes do not labour I will ask
the Secretariat to sup-the list of the Members
of Parliament with their party affiliations to
those people who cover the news so that they
have the list which they don't have already.
They should llave that paper to refer to. That
matter is cover now. (In. terruptions). . .

SHRI TINDIVANAM G. VENKAT-
RAMAN: Apart from that, one  more
point is-... (Interruptions) . . .

THE DEPUTY CHAIRMAN: Shrimati
Jayanthi Natarajan.
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SHRIMATI JAYANTHI NATARA-JAN:
Madam, the entire House has been agitated
over the serious bomb blasts in
bombay and Calcutta. (Interruptions).

sitaat wwere faegy: dew,

AW @ A® H, 1T qlw
7, @51 & w9 s SAar
adf, ¥ @y ¥ W a1 «fEw
e 7@ 9¢ wFe X, MW Fq@ [N
I T W Ia @% X6 wC |
g T AN HE

THE DEPUTY CHAIRMAN: I will find
out.

RE. DEMAND FOR BAN ON BJP
RALLY AT MADRAS

SHRIMATI JAYANTHI NATARAJAN
(Tamil Nadu): Madam: the entire House has
been agitated over the very serious situation
prevailing in the country. (Interruptions) . .

THE DEPUTY CHAIRMAN: Order,
please.

SHRIMATI JAYANTHI NATARAJAN;
Madam, with all the bomb blasts a serious
situation is prevailing in the country and the
Members have already spoken about the
threat to Delhi. There may be a threat to
Delhi. The next city is possibly Madras.. We
don't know. So far, there is no threat. Madras
is a major metropolitan sity. There is going to
be a posstble threat to Madras also. Obviously
the target of all these people is crowded areas
where people gather. Unfortut-nately further
attempt has been made to communalise the
situation so that there will be riots in the
country and we have noted the connection
between the Bombay riots avid the later bomb
blasts'. In that view of the matter the reports
appearing in the morning papers that Mr.
Advani will be addressing a major public
meeting in Madras city cause grave concern
to the people of Madras city. (Interruptions).
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SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): The meeting should
be banned, (Interruptions) . ..

SHRI MISA R. GANESAN (Tamil Nadu)-
The BJP (should be banned. (Interruptions)

SHRI TINDIVANAM G. VENKAT-
RAMAN: We must take precautionary
measures. What she says is correct. (In-
terruptions). . It is perfectly correct. (In-
terruptions) ...

SHRIMATI  JAYANTHI = NATARA.
JAN: It is a serious matter, Madam. If
the BJP is allowed to hold a public meet
ing by the State Government at the Ma
rina grounds—we understand that-the State
Government is helping them gather a
huge crowd there—this will be a target
\Ve hear reports that the State Govern
ment is asking truck operators to bring
large crowds. We hear that the poor
people of Tamil Nadu, the people of
Madras city, will be in great dager and
that this will be a prime target. I there
fore, feel that it will not be possible to
maintain. (Interruptions)...I  think the
Home Minister has taken action. The
Home Minister has already written to
the Chief Minister of Tamil Nadu.
(Interruptions).

*it faoor wra qrea (===
92w) : 9T, FEET A FAT |
Y Wgr ¥ OYEr ¥, T 9C qEH
A GIT Y1 GTEFT T TE
TN %z gEaT g, famy ag Sear
gt £ gwa g, gafag § ek
wrsaw ¥ o wdar @€ @ § R
qRAFE ¥ wHg w0 S awdr @
Fem ¢ 9% mafw ww A ST
AL GEETS W, WE gAL N4
wAr Gq W gav Wl <A, TE
e qifsens A aw fra R
g 2w w0 W gen ! gmfag A
amE  WeAw ¥ yamedy ¥ Ag
grfat wzar § fe geoee w0 A



